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BEFORE THE REG STRAR SANJIV JAIN

Petition(s) for Special Leave to Appeal (Civil) No(s).21936/2013

THE STATE OF JHARKHAND & ANR. Petitioner(s)
VERSUS
VI SHWAMOHAN S| NGH Respondent ( s)

(Wth prayer for interimrelief and office report)

Date: 25/02/2014 This Petition was called on for hearing today.

For Petitioner(s)
M. Anrendra Kr. Choubey, Adv.
M. Krishnanand Pandeya, Adv.

For Respondent (s)
M S Anuradha & Associ at es, Adv.

UPON hearing counsel the Court made the follow ng
ORDER

Service is conplete on the sol e respondent.

Four weeks’ time is granted to the sole respondent for filing
counter affidavit.

Li st again on 29.4.2014.
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